Oral Answers [3 March, 2016] to Questions 39

12.00 Noon
(MR. CHAIRMAN in the Chair)

ORAL ANSWERS TO QUESTIONS
[*76 The questioner (SHRI K. C. TYAGI) was absent]
Poor quality of primary and secondary education

*76. SHRI K. C. TYAGI: Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether Government's attention has been drawn towards poor quality of

primary and secondary education in the country; and

(b) if so, whether Government plans to reform primary and secondary education

syllabus and evaluation system and if so, the details thereof?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT (SHRIMATI
SMRITI ZUBIN IRANI): (a) and (b) A Statement is laid on the Table of the House.

Statement

(a) and (b) The National Council of Educational Research and Training (NCERT)
conducts periodic national surveys of learning achievement of children in classes —
11, V, VII, and X. Four rounds of National Achievement Surveys (NAS) have been
conducted so far for class V whereas three rounds have been conducted for classes III
& VIII. These reveal improvement in learning achievement levels of pupils, in various
subjects. First round of NAS has been conducted at Class X level, indicating that there
is need for significant improvement in learning levels. The Central Government through
a centrally funded programme, Sarva Shiksha Abhiyan (SSA), supports States/UTs on
early grade reading, writing and comprehension, and early Mathematics programmes
through a sub-programme namely ‘Padhe Bharat Badhe Bharat’ (PBBB) in classes
I and II. Further the Government has launched Rashtriya Aavishkar Abhiyan (RAA)
programme on 09.07.2015, inter alia, as a sub-component of Sarva Shiksha Abhiyan
and Rashtriya Madhyamik Shiksha Abhiyan (RMSA), to motivate and engage children
of the age group from 6-18 years in Science, Mathematics and Technology through
observation, experimentation, inference drawing, model building, etc. both through

inside and outside classroom activities.

Additionally, under Sarva Shiksha Abhiyan (SSA), the State Governments and UT
Administrations are supported on several interventions to improve teaching standards,
including regular in-service teachers’ training, induction training for newly recruited

teachers, training of all untrained teachers to acquire professional qualifications
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through Open Distance Learning (ODL) mode, recruitment of additional teachers
for improving pupil-teacher ratios, academic support for teachers through block and
cluster resource centres, continuous and comprehensive evaluation system to equip
the teacher to measure pupil performance and provide remedial action wherever
required, and teacher and school grants for development of appropriate teaching-
learning materials, etc. The Right of Children to Free and Compulsory Education
(RTE) Act, 2009 specifies statutory duties and responsibilities of teachers and lays
down the minimum qualifications for a person to be eligible for appointment as a

teacher in elementary schools.

The Central Government has launched the ‘Pandit Madan Mohan Malviya
National Mission on Teachers and Teaching’ in December, 2014 with a vision to
comprehensively address all issues related to teachers, teaching, teacher preparation,
professional development, curriculum design, research in pedagogy and developing

effective pedagogy.

The NCERT has developed Performance Indicators for Elementary Education
(PINDICS) to track teacher performance and attendance in Government schools.
PINDICS have been shared with State Governments/UTs to assess teacher’s

performance.

In the recent meeting of Education Ministers on Teachers’ Education held at
Vigyan Bhawan, New Delhi on 8.2.2016 several steps for improvement of the
quality of education were discussed. These include; internship for Teacher Education
Programmes in Government Schools; development of an accreditation framework for

Teacher Education Institutions and volunteerism involving retired teachers.

The National Curriculum Framework (NCF), 2005 provides the broad framework
for school curriculum development. The States/UTs have aligned their school education
curriculum with the provision of NCF. All States/UTs have either adopted textbooks
developed by the NCERT or revised their textbooks in accordance with the provisions

of NCF, 2005 and in conformity with the values enshrined in the Constitution.

The NCERT has developed exemplar materials on Continuous and Comprehensive
Evaluation (CCE) System, which has been shared with all States/UTs for adaptation.
The Central Board of Secondary Education (CBSE) has also developed its CCE

system for its schools.

In order to provide quality education to students at the secondary level, various
interventions are funded under the Rashtriya Madhyamik Shiksha Abhiyan (RMSA),

a Centrally Sponsored Scheme. These include provision for : (i) additional teachers
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to improve Pupil Teacher Ratio, (ii) induction and in-service training for Principals,
Teachers, Master Trainers and Key Resource Persons, (iii) Maths and Science Kkits,
(iv) Lab equipments, (v) Special teaching for learning enhancement, (vi) ICT facilities

in schools, (vii) introduction of vocational education component at the secondary level.

Further, for improving the quality of school education, the School Standards and
Evaluation framework, known as ‘Shaala Siddhi’ has been developed by National
University of Educational Planning and Administration (NUEPA), to enable schools to
evaluate their performance in a more focused and strategic manner and to facilitate

them to make professional judgments for improvement.

MR. CHAIRMAN: Q. No.76. ...(Interruptions)... Please sit down, sit down. Please
sit down. There is a process by which supplementaries are taken. The questioner is

not present, let the answer be given.

2 g Tas: IR AR S U Bl SR - ol H fdr g, «fe
BT U © % B3] 3R Ardl 9% U¢ g d<di Bl fhdlg Uesil a8l il gl Sresd
RN Wpel H el I8 &l I Bl TSI el WIR Herddl 81 AN 89 a1
T E, B RPN PRAT B, DI U SR IdT B, BIg Aleisd BT 887 Hl ol
<t & S ool @ fRART 1 agd & wriE 81 981 W) Wa B fRAfesT die €1 8l

st |umaf: eMUdT FvET RIT B? Put the question.

AN g Tas: T 59 Whol H O €, 1S9 do7 &b fov Smad H dIsrg et
g 5 ot o1 B gl @) frs-e-ie e < 9 e fean S 71 snsmResi o
I 9ga @R19 g1 A A3 Sfl, oY S9! OR% & QI

S U @IS, Y Ao 7 SIITI 39 39 UR FdeE gfoyl

3l §A ToEs: W), I 9R AT © gedi Bl [BdE el T8l A 8, AU 5
IR H RIT B dlell 82 S ol § 3T 8] ©, $HP Y 31T HRIT B dTell 872
fore-s-+iet sreoT F81 faur SIem 8, s9d fIU 3y w1 B & B2

MR. CHAIRMAN: Dalwai sahib, please do not give a lecture. Ask a supplementary

question on the answer given.

3l g9 Toas: JAHHRTCTISN B AT 980 W1 8, Iqh aR H AT FAT R
qreft 872

MR. CHAIRMAN: I am afraid; I am going to the next person. Mr. Ramalingam.
2 g9 Toras: W, H U YBT 81 HY SEEeensi b R H g qol gl

MR. CHAIRMAN: Sorry, please sit down.
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3t g9 qoEs: W, Y SmsrTEenell & aR # weEd Jul B

DR. K. P. RAMALINGAM: Para six of the reply says, "The National Curriculum
Framework (NCF) 2005 provides the broad frame for school curriclum development.
The States/UTs have aligned their school education curriculum with the provision
of NCE." But I would like to know from the Minister whether the Government has
any plan to include agriculture farming work and traditional artisan activities in the

basic education level.

SHRIMATI SMRITI ZUBIN IRANI: The hon. Member's concern with regard to
education in the field of agriculture is an issue which is being debated during the
formulation of the new Education Policy for which a committee has been suitably
constituted. Many a State has given their representations that they would like some
new elements introduced into the curriculum. However, let it be said, that only after
a new policy comes to the fore, can curriculum be so devised by States and the
NCERT is an autonomous institution on its own. I will only say this that till such
a time a conclusive policy is not presented to the nation through which the NCERT
or the SERT in the States can devise or reinterpret syllabus to include agriculture,

it would be improper for me to give any conclusive remark.

#t sifeATer I @A W, F@Ird] TIHIE & U ¥pdl 37esl, BeER 3,
Riclg 3BT, 99 919 31b 81 ST 8, dfdp ge & forg SR 9 81, dr 89 et
TS e § Fhdl ¥ R F ERI B B T 8L 395 forg AR @ e @
FIT YA 8 I81 8, I8 H =1 A18dl g2

siFelt WIfa Sffe SR R, § A @R B g drsdl § B 8 wRaw,
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ey oo BN g3 I8 FaK gU Igd g & fp @l el b afafHRRl T g9 9
B FHAT fhar 6 RIed BT overhaul FRT B THRd Bl 59 Fa¥ H B Y
q S fSRror forg S9! § o |Me UfT )1 Al e gl 89 |l A
] I8 o forn 8 f a4t IIsdl 3 SR Sl TaHe W & R 8, Sh
foU fRly w0 9 g ST adbeig & S, 1 89 AT Wpa HRed & A
A ol W IR F@IfIc! B B4 Yd a1 oMY, 39 R AT$! dasell § Al a8l
g I8 BN & B b fedem, 2013 § "fifS" 9 &1 to WHET $f¥dher BR
S g B AT fHar T o1 §H AR WeY @l WRGRI & AT 39 H © b
gz fUfSe, ford A1egq | <o sy 3R Srak WRWBIHY bl gdeyue [ddl ST
T, S TH 3T Svd & R A HHH B AR ST SRIATA B | T A1 &
UfSMfFReRM & w1e 9 3R g9R el & <11 vfsfifiReer €, S gue iR uael
B WHR & GUa (BT AMY, qIP SHREFIR & AI-WY YRR S 33ge )
T 3R WM 3 e ddd R 91 IR €, I 39 IR B B Al .. (GHT)..
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MR. CHAIRMAN: Thank you very much. Question 77. ..(Interruptions)... 1
am sorry, I can take only three questions. ...(Interruptions)... 1 can take only three
questions. ...(Interruptions)... Sorry, he got the opportunity, but he didn't use it.
...(Interruptions)... 5 W8T, 95 W8T ...(TaYm ).

SHRIMATI SMRITI ZUBIN IRANI: Sir, I can only say to Dalwai saab that
ashramshalas do not come under the jurisdiction of HRD. ...(Interruptions)...

ot Il gae: R, o Roge &) faam ..@magm).. W), 31 8 dwiiHd
...(TTHT)....

MR. CHAIRMAN: Let me take up the next question, please. ...(Interruptions)...
Please. What is this?

it YT ga: FHALT Sfl, &1 81 81 ...(FaUH)... @Sl H SHBT STdrd AT
...(TTHT)....

sit w9l SBIF |aTd T8l YBl, SR W A1 L.(@Eg)... T am sorry.

...(Interruptions)... 1 am sorry. ...(Interruptions)... No, no. You give notice for it.

Keshava Raoji, you give notice for it; there will be a discussion.
it It gpat: |uTafT Sff, F99 ggel H9 7ea & o ..(aum)...

it wwmafa: <Rag, Rajeevji, please. You are a very senior Member.

it Iofa gat: QTR Sfl, I8 arer dard .. (FaE). ..

MR. CHAIRMAN: I have to rotate supplementaries.

2 Il gael: AR FaTdl P S A8l AT, Al BARI FoId g9 Sl 8l
..(TAYT)..

#t wwmafa: SRIY, Ieificd w5 &1 9o T8 2

it Irofta gqaret: F9TafRT ST, Q1 &1 weeliHedt ued g, <9 gU 8 8 €, s9fay
H ®8 @ g ...(=aum). .

MR. CHAIRMAN: Thank you, Rajeevji. I value your advice and I value your
friendship. Thank you very much. Question 77, Shri D. Raja. Let the answer be given.

Reservation for OBCs in private sector

*77. SHRI D. RAJA: Will the Minister of SOCIAL JUSTICE AND
EMPOWERMENT be pleased to state:

(a) whether the National Commission for Backward Classes (NCBC) has
recommended the Government to enact a legislation to make it mandatory for private

sector entities to reserve 27 per cent of all hiring for people from the Other Backward



